
     

 

 

      

   

   
     

    
    

 

    
      

        
     

   

      

    

          

         

    

         

         

       

       

        

          

               

           

   



      
 

          

         

        

         
          

         

         

         

          

           

         

           

         

    

          

          
         

         
       

       
      

        

          

         

           

       

         

       

      
         

     



      
 

      
          

      
        

        

      

      

          

         
    

          
       

      

         

         

       
    

         

      
      

       

        

         

       
     

        

        

       

     
      

     

       

    

     



THE NATIONAL COMPANY LAW TRIBUNAL. MUMBAI BENCH
CP No. 65/l&BPl2018

7. The Registry is hereby directed to communicate this order to

both the parties.

PANTULA MOHANBHASKAV. NALLASENAPATHY
Member (Technical) Member (Judicial)
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